
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI )-)

CORAIU

NAME OF THE PARTIES:

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

A'ITENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPA}IY LAW TRIBUNAL ON 17.07.2017

Damani Shipping Pvt. Ltd.

Ispat Energ/ Ltd.

T.C.P No. 2781(MAH) 12017
CA No.

Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ORDER

TCP 278lI&B/NCLTA4BA4AW2O17

None present. In the interest of,ustice, list this matter o n 14.08.2017.

t-r.I/'-: lsdl- _,
V. NALLASENAPATHY
Member (Techdcal)

B.S.V. PRAKASH KUMAR
Member (Judicial)

S. No. NAME DESIGNATION SIGNATURE


